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ORDER

Ld. Pr. CS for the appellant is present.

I.LA. No. 530/KB/2018

came up for hearing today.

Ld. Pr. CS submits that in order to enable her to submit
rejoinder an opportunity is to be given prior to passing any

order in this case on 22/02

/2018. Prayer is allowed. Rejoinder,

if any, may be filed as directed.

List it on 22/02/2018.
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